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LOK SABHA 

Thursday, I6 th  February, 1956

The L ok Sabha m et at Eleven o f the 
Clock.

[M r . D e p u t y -S p e a k e r  in the Chair] 

QUESTIONS A N D  ANSW ERS 

(N o  Q uestions: Part I  not published)

D EATH  O F SHRI M EG H N A D  SAHA

Dr. Lanka Snndaram (Visakhapat- 
nam ) : Mr. Deputy-Speaker , I under­
stand with the greatest amount of regret 
that our esteemed colleague, Shri Megh­
nad Saha, has passed away. I  hop« you 
have got official confirmation of this fact 
and if that is so, I think the Lok SaUia 
should adjourn now according to the 
previous convention available to it.

Shri N . C. Chatteijee (H ooghly): 
We all associate ourselves with this re­
quest. I am told that the end came 
tragically when he was doing some work 
in connection with his parliamentary 
duties. If  that is so, we should adjourn.

The Mhiister of Plannhig and Iirlga- 
tion and Power (Shri N a n & ) : We are
all very deeply grieved and shocked by
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the suddenness of this news and the tra­
gic circumstances of the death of a col­
league of ours. The whole Lok Sabha 
certainly shares the feeling of grief.

Mr. Deputy-Speaker: I have received 
information from the hospital itself. The 
Deputy Secretary of the Planning Com­
mission, Shri K othandaram an, told me 
on the telephone that while Dr. Megh­
nad Saha was on his way to  the Plan­
ning Commission meeting just half an 
hour ago, he suddenly fell down and 
became unconscious. H e was removed to 
the hospital and he died on the way. He 
was one of the greatest sons of India. 
H e was a great scientist and his work 
here was very valuable to us. We have 
lost one of our very eminent men and 
as a mark of sympathy and as a token 
of our appreciation, I think it is right 
that we should adjourn now. I w o ^d  
urge upon hon. Members to stand in 
silence for a minute.

The L ok Sabha then stood in silence 
fo r a minute

Mr. Deputy-Speaker: It is custo­
mary to adjourn the Lok Sabha when a 
sitting Member dies. In accordance 
with that practice, the Lok Sabha will 
stand adjourned till 11 A.M. tom or­
row.

11-04 A.M.

The L ok Sabha then adjourned till 
Eleven o f the Clock on Friday, the \ l t h  
February, 1956.




